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SUftlBc Site for Steel Plant
"4"

•62. SHRl KUMARI ANANTHAN: 
SHRI D. D. DESAI:

Wm the Minister of STEEL AND 
MINES be pleased to state:

(a) whether it is a fact that the 
Union Government has decided to shift 
the Vijayanagar Steel Plant at Hospet 
in Bellary District to be located av 
Mangalore; and

(b) if so, the reasons therefor?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (̂ a) 
It wouid not be correct to say that the 
Union G oven^ent has decided to 
shift the Vijayanagar Steel Plant at 
Hospet in Bellary District, which lo-
cation was meant primarily for meet-
ing the internal demand. The ques-
tion of a shore-based export oriented 
plant at Mangalore is being consider-
ed separately and in an altogether 
different context.

(b) Does not arise.

SHRI KUMARI ANA.NTHAN: 
(Question started in Tamil......... ■

MR. SPEAKER: During Question
Hour no other regional languages are 
allowed.

SHRI K. GOPAL: The gentleman is 
there to interpret. Why are you ob-
jecting to this?

(Interruptions)

SHRI C. N. VISVANATHAN; Last 
time you assured the House that you 
would make arrangement for this.

(Interruptions)

SHRI K. GOPAL: Interpretation
arrangement is ^ivailable. It is not the 
first time that this position has arisen. 
What is the difficulty? You please 
arrange to interpret his question put 
in Tamil.

MR. SPEAKER: The assurance giv-
en is that in all debates I would make 
arrangements for interpretation. So far 
as the Question Hour is concerned, it 
is not possible to arrange for inter-
pretation in different languages. We

have only arrangement for two langu-
ages.

(Interruptions)

SHRI K. GOPAL: No. This ar-
rangement was done not by you. It 
was already done by Mr. Sanjiva 
Reddy. Why are you going back on 
your assurance? (Interrupt ions). I 
can understand if the Member talks 
in Latin or Arabic, the difficulty is 
there to interpret it. We do not make 
an issue of thiŝ  There are Members 
who cannot put questions in these 
two languages. You please consider 
this. {Interruptions)

SHRI O. V. ALAGESAN: The
UPSC has decided to hold examina-
tions in various languages. If the 
UPSc can use ali the regional langu-
ages for examinations, is it too much 
to expect vou to allOÂ  the use of re« 
gional languages during the Question 
Hour.

(Interruptions)

SHRI K. GOPAL: We do not want 
to make an issue of this. You please 
consider this. (Interruptions) Other-
wise, you have two Parliaments—one 
in Delhi and another in Madras.

MR. SPEAKER: All my observa-
tions are on rerord. At no time have 
I snid that during the Question Hour 
this arrangement could l)e possible. It 
is impossible to do so when there are 
18 languages. Questions may be put 
in 18 different languages. But what 
we hrve done is supposing a person 
does not know English, in that parti-
cular case, as a special case, we can 
make arrangement.

(Interruptions)

Mr. Kumari Ananthan has written 
to me to say that he knows English, 
that he knows good English too. But 
what he says is that on principle he 
is putting the question in Tamil l>e- 
cause his Party wanted him to put 
the question in Tamil. That is the 
difficulty. Now if I allow Mr. Anan-
than, I must allow everybody.

(Interruptiovsy
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SHRI K. GOPAL: We have given a 
notice. The Interpreter is there. To-
day, he knows English, but there are 
Members who do not know either Eng-
lish Or Hindi. They cannot express 
themselves. You people talk so much 
ot national languages and the mother 
tongue. Is this the way you txeat it?

DR. P. V. PERIASAxMY: Then you 
make arrangement for interpretation 
for all the 18 languages.

(Interruptions)

IVIR. SPEAKER: I am sorry. To-
morrow I am announcing a committee 
on lanfH-iatres. I shall refer this ques-
tion to the committee and the Com-
mittee will consider it. Just now Mr. 
Vonkat^isubbaiah told me that I should 
allc.v him to put a supplementary
cucstion in Te’ugu. Then somebody 
will ask me that I should allow him 
to put a question in Bengali. I go by 
rules and nothing more than thnt.

{Interruptions)* *

IV'R. SPEAKER: Do not record.
Noth-ng is being recnrded.

■'TR. SPEAKER: To-morrow T am 
announcing a Committed on Lnngu-

(JnlerruTitionF)

?.1P SI EAKER: No, I nin not al-
Jo\vin«.

Only when i\ member does not know 
the Jcnpuage. . ..

(Interruptions) * *

-MR. SPEAKER: Do not rccord.
Nothing of the sort. I am not allow-
ing.

(Interruptions)

jVlR. SPEAKER: During Question
Hour only two languages and during
debates all languages......

(Interruptions)**

MR. SPEAKER: Do not record any-
thing.

(Interruptions)**

MR. SPEAKER: Shri D. D. Desai.

SHRI n. P. BBSAI: May I ask two 
s u pplementaries?

MR. SPEAKER: No, no, one ques-
lion.

(Interruptions)
SHRI O. V. ALAGESAN: What ab-

out Shri Kumari Ananthan’s question?

1\1R. SPEAKER: Shri D. D. Desai. 
Please iisk one question.

(Interruptions)**

MR. SPEAKER: Do not record.
I have called Mr. Desai.

SHRI D. D. DESAI: May I ask the 
hon. Minister___

(Interruptions)

MR. SPEAKER: I am announcing 
I Committee to-morrow.

(Interruptions)

IvIR. SPEAKER: Mr. Desai.

SHRI D. D. DESAI: May I know
from the hon. Minister whether metal- 
•nrgicnl and engineering consultants 
h:.vt 'oeen authorised to hold press
(' ^nieronces contradicting certain Mi-
nisters statements and whether the 
vTiiiislers have evaluated the total ton- 

of inputs, particularly coking coal 
which is scarce in India and the pros-
pective sources of coking coal including 
thc' .'Teas from A.frica and whether ho 
ip considering the consumer m ark et 
for utilisation of steel before selecting 
the sites or is the selection of sites 
based on political considerations?

SHRI BI.TU PATNAIK: No site will 
be selected on the basis of political 
considerations. It will be entirely on 
the basis of economic considerations 
o f -----

(Interruptions) * *

If they want to ask question and do 
not want to listen to me, they are wel-
come.

(Interruptions)*^

MR. SPEAKER: Do not
(Interruptions)**

record.

**Not ro'orcicd.
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MR. SPEAKI51: I have not caUed

you.

Shri Janardhana Poojary.

SHRI D. D. DESAI: He has not 
answered my question.

MR, SPEAKER: He has said that 
nothing is done on political considera-
tion.

SHRI D. D. DESAI: My question
was whether the tonnage of inputs 
was taken into onsideration and how 
the two sites which are under question 
today, have been evaluated in terms 
of inputs and scarcities within the 
country particularly of coking coal? 
Whether he has considered the con-
sumer market for utilisation of steel 
the selection of sites are not based 
on political considerations?

SHRI BIJU PATNAIK; The selec-
tion of the site and export-oriented 
thing are being considered entirely 
on the basis of the economy of in-
ternal demand and external demand. 
I can guarantee him that.

SHRI JANARDHANA POOJARY: 
I am really thankful to the hon. 
Minister for not shifting the Vijaya- 
nagar plant to Mangalore. But at 
the same time, he has stated that 
Mangalore plant will be an indepen-
dent plant and it has nothing to do 
with the Vajayanagar steel plant. 
May I know whether the setting up 
of Managalore steel plant has been 
discussed with the West German and 
Romanian authorities to find out 
financial resources. Where exactly 
this steel plant is going to be set up 
in Mangalore and whether the sur-
vey work has been done and whether 
the State Government has been con-
sulted?

SHRI BIJU PATNAIK: Prelimi-
nary survey of the Mangalore Port 
based steel plant has been done. We 
are looking into the whole thing.

MR. SPEAKER: Whether the
location has been fixed and whether 
the State Government has been con-
sulted.

12 .
SHRi BIJU PATNAIK: I had a 

talk with Shri Devraj Urs, the Chief 
Minister, long time back. There are 
serious difficulties about the Vijaya- 
nagar plant.

MR, SPEAKER: Whether the loca-
tion has been fixed?

SHRI BIJU PATNAIK: Everything 
is under consideration and when it is 
decided finally, the whole thing will 
come before the House. I would like 
to know the precise question.

MR. SPEAKER: The precise ques-
tion is whether you have fixed the 
location; whether any assistance is 
available from German or Romanian 
sources.

SHRI BIJU PATNAIK: Assistance 
or financing arrangement can be in-
formed to the House only when it is 
finalised. Negotiations are going on 
with various parties.

About location, as far as port-based 
plant is concerned, Mangalore is one 
of the locations of the port-based 
plant. Three areas are being con-
sidered—Vishakhapatnam, Mangalore 
and Paradip. These are the three 
deep port areas in the country where 
you can take the ship inside the port.

SHRI K. MALLANNA: May I
know who is correct in this decision— 
whether George Fernandes or the 
hon. Minister of Steel? If you believe 
both, they issued two contradictory 
statements. In the answer it is 
given:

‘It  would not be correct to say 
that the Union Government has 
decided to shift the Vijayanagar 
steel plant at Hospet in Bellary Dis-
trict___

I am connected with the Bellary Dis-
trict because my constituency is very 
much near Bellary. That is the 
statement of the Steel Minister.

Then I will read the statement of 
Mr. George Fernandes published in 
Deccan Herald on Saturday, Novem-
ber 4, 1978. He made the statement
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at the press conference. I will read 
the extract from this as follows:

“Asked whether in view of the 
fact that nearly two to three crores 
of rupees had already been spent 
at Hospet on the steel plant project 
whether the Government would 
consider locating it there instead of 
Mangalore, he said that the plant 
cost nearly Rs. 4,000 crores. Just 
because two or three crores of 
rupees were spent at Hospet on 
what was a political decision, the 
Government could not sink Rs. 4,000 
crores there.”

That means, his intention was not 
to start a factory at Hospet.

Now, I will tell you how it is poli-
tically motivated and how it is used 
for that purpose.

SHRI BIJU PATNAIK; Is it a 
debate?

SHRI K. MALLANNA: I am put-
ting a question. Now, in giving an 
answer to Mr. George Fernandes, our 
Chief Minister, Mr. Devaraj Urs, said, 
and I quote from Deccan Herald of 
October 26, 1978, as follows:

“The Centre had replied on Sep-
tember. 30 that it was considering 
the feasibility of setting up three 
steel plants, one each at Vizag, 
Mangalore and Paradeep. From this 
it wrv.s clear that there was no 
decision. It was to be noted that 
there was no mention of the Hospet 
steel plant on which crores of 
rupees had already been spent, and 
a decision on which had been taken 
after a detailed in-depth study of 
its economic feasibility.’’

“Mr. Urs said he would be writing 
to the Union Government in a day 
or two as to what it intended to do 
with regard to the Hospet plant.

Mr. Fernandes, acocrding to press 
reports, was justifying the Manga-
lore plant proposal on the ground 
that coal for the plant could be 
brought by ships and economically 
this was more attractive than Hos-
pet.

But Mr. Urs pointed out, when the 
State had made a proposal to the 
Centre to locate a thermal plant at 
Mangalore (This letter was written 
on July 15, 1977) on the ground that 
since Mangalore was now a major 
port, the needed coal could be 
brought by ships, the Centre had 
replied in August, 1977 that a ther-
mal plant at Mangalore was not 
feasible in view of the high cost of 
power generation and had suggested 
to the State Government to consider 
a site nearer the Singareni coal-
fields. ‘How now Mr. Fernandes say 
that it is e îsier to handle coal at 
Mangalore and it is economically 
better than Hospet?’ he asked.”

MR. SPEAKER: What are you
reading, Mr. Mallanna?

SHRI K. MALLANNA: All these
people are indulging in double-talk.

MR. SPEAKER: You are convert-
i n g  the Question Hour into a debate. 
What is the question?

SHRI K. MALLANNA: The ques-
tion is: May I know from the hon.
Minister that in view of these facts, 
what is the progress being made so 
far as the Vijaynagar Steel Plant at 
Hospet in Bellary District is concern-
ed? What was the allotment in the 
Budget? What is the f^te of the Bel-
lary Steel Plant?

SHRI BIJU PATNAIK: I am an-
swering a question here which has 
been put, and that is, whether it is 
a fact that the Union Government has 
decided to shift the Vijayanagar Steel 
Plant at Hospet to be located at 
Mangalore. I have not taken upon 
myself god-like capacity that I can 
shift Vijaynagar to Mangalore. It is 
ovious. The question is not what they 
seek. I say, these are two separate 
things. One is export-oriented shore- 
based plant. Another is Vijayanagar 
Steel Plant originaDy conceived at 
that time, in 1971, 1972 and 1973 on 
certain conditions which have since 
rapidly changed both for the internal 
demand and for the world market. So, 
the first part is export-oriented shore- 
based plant He is saying about what
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is hs^ppening to VUayanagar Steel 
Plant. Sir, outside the steel plant, 
only for the inirastructure, for the 
tnuBsportation of ceal alone from 
North India to Hospet, the additional 
cost to be found by the steel project 
f«r  the raixWfiô s alone is Rs. 491 
crores.

SHRI K. LAI3CAFP-A: It is wrong. 
It is from Ma<h*as p o r t .( /n t e m t p -  
tions)

SHRI BIJU PATNAIK: For raising 
extra coking coal for this plant and 
noaai-cokiAg coal« it will oosX nearly 
Rs. 185 crores. Mr. VenkataramBn 
can sit down and work it qp with me. 
He kas been a Planning Commission 
Member. The total extra cost for 
locating Vizayanagar »teel jslant comes 
to Rs. 825 crores, nathiag to do with 
the steel plant, on^y the infrastructure 
outside the steel plant, the city and 
everyhing. This is an additional 
thing. Tbe cost has gone up very 
subfilantiall>% coining toJR .̂ 1580 crores, 
only for the beginning of about three 
million tonne steel p ant. Now the cost 
is mounting, the cost of poduction is 
very much higher, the availability of 
coking coal is not there. Coking coal 
will exhaust itself by the end of this 
century unless there is more production. 
Therefore, we are trying to get coking 
cc«l from outside, trying to locate coai 
from outside, which can only be 
through deep port based plants like 
Madras, Mangalore, Paradeep or Vai- 
zag, only four ports, two ports have 
got outer harbours and two are 
naturally deep ports. This is 
situation just now. The Government 
a:e considering.

I will come out with a whole paper 
before the Parliament and I will be 
giad if there is a debate so that every-
body understands our limitationi and 
wiiat We should do about it. It is not 
a question of putting up a steel plant 
in my backyard or in his backyard. 
It is not a question of anything of that 
order. But the whole economy must 
be understood and whatever the 
Parliament decides, the Government 
will certainly do that.

SHKi R. VENKATARAMAN: When
the original decision to loedte the

three steel plants in Salem, Hospet 
and Vaizag was taken, the entire 
question of economics of all .these 
three plants was examine both by the 
experts and the Planning Commission. 
The cost of transport of coal, the cost 
of the services like coking coal to be 
established, they were all taken into 
account and tbe aecision was aker. 
At the same time, the question of 
establishing deep port based plants 
was also examined. In view of the 
fact that coal has to be carried even 
to those deep port based plants mnd 
the cost of transDort of coal to those 
deep port based plants was equally 
great. The decision was tiiat in com-
parison with the other plants, these 
three would be viable and economic 
and that is why this decision was 
taken. The hon. Minister now said 
that th*: co?t of transport of coal to 
Hospet and the cost of service like 
coking coal has -ncreased and there-
fore there are second thoughts on this 
issue. Has not the price of steel in-
creased? Has it not been compensat-
ed? Has it not been taken into account 
evL‘n in the original estimate m^de 
that there will be cost escalation and 
that it would be possible to ''stablish 
these three plants even at the esca-
lated cost? Now I want to know whe-
ther the Government has really exa- 
m ned this issue on economic basis 
in confu tation with the experts or Mr. 
Biju Patna:k is giving way to the flights 
of his own imagination.

SHRI BIJU PATNAIK: To start
with, I do not let myself to the imagi-
nation of Mr. Venkataraman, who has 
much more fertile mind than mine. 
The first thing is, his basis is wrong. 
The Government had at no time taken 
a decision to locate the plant there. 
Lfet that be made very clear. The pre-
vious Government had at no time 
agreed to that. All that they agreed 
to was to authorise preparation of a 
detailed project Report, what is known 
as DPR. Correct me, Mr. Venkatara-
man, if I am wrong. The DPR has 
been received by us only a few months 
back. When the DPR was received, 
all these additional factors have come 
in, aH these additional constraints
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have come in. Therefore, if Mr. Ven- 
kataraman is interested or if anybody 
else is interested, they are entitled to 
go through the entir cost system, the 
entire input system and you can cer-
tainly convince yourselves that what 
I am saying is not out of my imagina-
tion, not out of any political conside-
ration, not decrying any decision of 
the Government, but purely on econo-
mic consideration and our present 
needs of the country and the cons-
traints of the coking coaL

West Asia Peace Accord
+

•63. SHRI S. R. DAMANI:
SHRI CHITTA BASU:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state;

(a) whether Government received 
any communication from President 
J/mmy Carter of United States of 
America seeking its support to the 
Camp David accord arrived at by 
Egyptian President and Israel’s prime 
MAiislcf for peacc in the Middle East;

(b) if so, the Government of India’s 
reaction thereto;

(c) whether Government’s staMd 
not been well received in the Arab 
world; and

(d) if so, the steps taken by Gov-
ernment to make its stand clear to 
them?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE): (a) Yes, Sir.

(b) The Prime Minister sent a rep-
ly to the US President on October 8, 
1978, on the Camp David Agreements. 
In hie letter the Prime Minister reite-
rated India’s declared policy which is 
that only a comprehensive solution to 
the West Asian problem would 
prove durable; such a solution must 
ensure Isareli withdrawal from all oc-
cupied Arab territories; recognition of 
the legitimate rights of the Palestinian 
people and the rights of all States in 
the region to live within secure bor-
ders; and that no agreement would

be sustained or stable unless the prob-
lem of Jerusalem and Golan Heights 
is also solved.

(c) No, Sir. The Government oi 
India's stand has been appreciated ia 
the Arab world.

(d) Does not arise.

SHRI S. R. DAMANI; Apart from 
the declaration of our Government's 
policy in regard to Isreal by the Hon. 
Prime Minister while replying to US 
President on 8th October, may I know 
from the Hon. Minister what other 
efforts our Government has made or is 
making to ensure the return of terri-
tories forcibly occupied by Israel since 
the conflict of 1967, especially the re-
turn of West Bank and Ghaza to the 
Palestinians. The Palestinians suffered 
very much and further suffering should 
not be inflicted on them. So, what 
efforts have you made or are making 
apart irom declaring our policy while 
replying to the U.S. President?

MR. SPEAKER: It does not arise
the question is different. The question 
is merely in relation to the Agree-
ment.

Now, your second supplementary.

SHRI S. R. DAMANI: My point
was—

MR. SPEAKER: Your point is very
clear and important too, but it does 
not arise from the question.

SHRI S. R. DAMANI: Then, I would 
like to know whether President Car-
ter’s communicatioii tl^•ows any light 
about the U.S. stand on Jerusalem and 
if so, what, and what is the Govern-
ment’s reaction thereto?

SHRI A T A l BIHARI VAJPAYEE: 
Our traditional policy in regard to the 
West Asian problem is w^ll-known, I 
would like to emphasize that there 
has been no departure. If there are 
efforts to seek a possible peaceful solu-
tion to the problem, we do commend 
such efforts provided such eiforXs lead




